
,. -^TII.EGAU.E4TI HIGH COURT AT GUWAHATI
(HIGH couRT oF ASSAM, NAGALAND, ;y12gpala;ND, ARUNAAAL aRADESH)

o.H I-87 132 { A

From

To,

Sub:

Ref:-

Sir,

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,
District & Sessions Judge,
lorhat.

Earned leave.

Letter No. ]]A11,83412025 datcd 20.02.2025

)L
Dated Guwahati the Z, February, 2025.

]T. REGISTRA R(VIGILANCE)

with reference to your retter on the subject cited abovc, I am directed to inform
you that your prayer for earned leave for 2 (two) days from 2o,o2.2o2s to 21.o2,2o2s,
(prefixing 19.02.2025; suffxing 22.02.2025 and 23.02.2025) has becn granted, subject to the
submissron of your Leave Admissibirity Rcport from thc offrce of the Accountant Generar (A &
E), Assam Further, the next senior most Judicial officer available at the station shall remain in
charge of your Couft and Office in your absence.

Yours faithfully,

ilt-

MemoNo.HC.VII-a7 12013(Pr.Y l(8 lt8* t^.d(- ated ) Z5- 0L-2-ozt
Copy to

1. The Principal Accountant General (A&E), Assam, Guwahati, for information
Copy of duly filled in leave application in prescribed format is enclosed
he

-y'm
rewith

e Project Manager, Gauhati High Couft

]T. REGISTRA R(VIGILANCE)


